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Setting up of Cotton Mills in tbe Country 

953. SHRI M. RAGHUMA REDDY: 
Will the Minister of TE TILES be pleased 
to state: 

(a) the details of cotton mills in the 
country. State-wise; 

(b) whether it is a fact that mostly 
cotton mills have been situated far awa y 
from the source of raw material with the 
result that huge , sums are spent on t-he 
transport of raw mat rial with the result 
that huge sums are spent on the transport 
of raw material like cotton etc. thereby 
making the ultimate product very 
costly; 

(c) whether Government have any plan 
to set up new cotton mills during 1985-86; 

(d) if so. pJaces of their location and 
how far away will such factories be from 
the source of raw material; and 

(e) whether Government are planning 
to set up some co-operatives for stich mil s 
so that the product is cheap and of a 
good quality 1 

THE MINISTER OF STATE OF THE 
MINISTRY OF TEXT1LES (SHRI 
KHURSHID ALAM KHAN): (a) With 
tbe policy of fibre flexibi1ity~ it j no longer 
possible to classify mills according to tbe 
fibre used. 

(b) The licensing policy of textile mill 
does not seek to c(l,.,fi.,e their locati on to 
cotton producing ar~aS and takes into 
account aJl factors including the consumer 
requirements into vie~. 

(c) No, Sir. 

(d) Doe not arise. 

(e) There j adeQuute spiooiog capacity 
in the couotry for the anticipated r quir -
m nt up-to the eod of the S v nth Plan 
and bence the question of s It in up new 
cooperativ pinniog mills may not 
normaJJy arise. 

(Translation] 

Memorandum Regardin Labour 
Participation In Hindu tan Steel Wor 

Con .ruction Limit d 

954. SHRI SARFARAZ AHMAD: 
Wi)J tbe Minister of STEEL AND MINES 
be pleased to sta te : 

(a) whether Government bave received 
any memorandum or suggestion from the 
emr10ye s of the Hindu tan Steel Works 
Construction Limifed in Bakaro that labour 
participation should be introduced in thi 
factory and they are prepared for it; aod 

(b) if so, the decision taken by Govern-
ment in this regard aod the basis on whj~h 

this decision has been taken? 

THE MINISTER OF STEEL AND 
MINES (SHRI K.C. PANT): (a) No, 
Sir. 

(b) Does not arise. 

Withdrawal of Money by Forged Cheque 
from Banks in Delhi 

955. SHRI SARFARAZ AHMAD: 
Will the Minister of FINANCE be pleased 
to state: 

(a) the number of cases in which money 
was Withdrawn by forg d cheque in Delhi 
during the la t year, bank·wi e and tbe 
details of the amount withdrawn by the 
culprit io each case; 

(b) whether Government have ot 
these case investigated; 

(c) if so, the number tbereof and tbe 
number out of them in which bank: 
employ.ees were found involved; aDd 

(d) the numb r of ca e which wc:rc. not 
r ported by the bank ollie r to the police 
de pit the knowl dge that the payment 
has b en mad in t for d ch que and 
action taken ag in t the om r re pon ible 
therefor? 
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